19 Written Answers

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI MOHD
SHAFI QURESHI) (a) I'hete arc 13 posts
of Chief Clerk grade Rs 335—425 and one
post cach of PA to (CS and Office Superin-
tendent (Commeraial) i grade Rs 430 -575

(b) The reservation for Scheduled Castes
and Scheduled Tiibes 15 made 1n relition (o
the numbers of vacancies to be filicd on a
particular occasion and 1s not related to the
total stregnth of staff Necessary reserva
tions were made accordingly.

(c) One post of Chief Cluk (Claims), and
one post of Chief Clertk (General and Re
fund) were filled by Scheduled Caste candi
dates.

UNCLIARID PACKAGHS AT SHALIMAR YARp
-

*23 SHRI SITARAM KELESRI
Mimster of RAILWAYS e
state;

Will the
pleased  to

(a) whether 1t 1s a fact that a large num-
ber of pachages have been lying uncleared
at the Shalimar Yaird of South Lastern Rail
way for a long period;

(b) 1f so, the reasons therefor, and

() the steps taken for the quick clearance
of the yard?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRT MOHD
SHAFI QURESHI) (a) Yes, Sir.

(b) The main reason 1s the delay on the
part of the consignees 1in hfting the goods
possibly with a view to caeate artificial
scarcity in the market and thus inflate the

prices. Iy

The attendant reasons are late receipt of
documents and delay in Banking business
on account of ‘go slow’ and strihe 1n Re-
serve Bank of India.

(c) Frequent contacts with the Chimbers
of Commerce, State Government and Trade
wterests are heing mamntained The State
Government also 1mvoked the Defence of
India Rules to have the consignments of
cotton piece goods detaincd for more than
seven days, requsitioned.

Working hours of the Shalimar Goods
Sheds have been extended by two hours
and the rate of demurrage and wharfage
charges at Shalimar has been raised fo
maximum immediately after the expiry Of
free time.

It has been decided to increase these rates
further with effect from 1-12-1972, not only
at Shalimar but at other parts also,

[13 NOV. 1972]

to Questions 50

FCRTILIZER PROBUCTION IN THE PUBLIC SECTOR
PLANTS

*24 SHRI A G KULKARNI:
SHRI S B. BOBDEY.

SHRI V. R PARASHAR

Wil the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether Government’s attention has
been drawn to a Press Report about the
low utihisation of Capacity in fertihizer pro
duction 1n the public sector plants as com
paied to the Prnate Sector Plants, and

(b) what steps Government propose to take
to 1naease the production of fatilizers n
the Public Sector, and whether any enquiry
has bcen made to hind out the rcasons for
low utilisation in the Public Sector Plants?

IHE MINISTER OF LAW AND JUS
[ICE AND PE1ROLEUM AND CHEMI
sc_ALs (SHRI H. R. GOKHALE) (a) Yes,
ir.

(by Wiule no Special enquiry has been
made, factors imhibiting maximum utiliva-
tton of capaaty in the Public Sector have
been catetully 1dentified and appropriate
1emedial measures have becn taken or aie
being taken with a4 view to optimising pro-
duction and a measure of success has aiready
been achieved However, labour and other
local problems, power cuts, voltage dips etc,
continue to mhibit production.

The moie impo:itant steps taken or being
taken to maximse production from the exist-
ing units are as follows —

(1) Repairs and renovations of old sec-
tions and carrying out a rationalisation
scheme in the Sindr factory;

(11) Modification of certain sections of
the Tombay unit;

(n1) Arrangements for steady supply of
power to the unuts;

(v) Installation of supplementary
naphtha gasification facilities to produce
synthests gas and 1mitiation of steps to
maximum cokc oven gas supply to the
fertilhizer plant at Rourkela;

(v) Modifications 1n varwous sections of
ammonia and urea plants at Neyvels;

(v1) Repairs and renovations in certain
sections of the Alwaye Plant.



